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UPGWD-ESTBONGT/1/2025-ESTB-UPGWD 

t'gatad 

faya-
-s/oofo/H-28(y7outolo) 

/174457/2025 

f&ts/GUTS/T OS 2025 
ty ftu afrovoT (yau), fAei fAgreT sogo t 165/2025 Kishan Lal 

& Anr. Vs State of U.P. & Ors. HT 

165/2025 Kishan Lal & Anr. Vs State of U.P. & Ors. À uÑT IèT fETiT 24.04 2025 1 fe TEUT 

".a..2. Allegation of the applicant is that project of respondent no.2 falls under Clause 8(b) of 
Environment Impact Assessment (EIA) Notification, 2006 as the DPR reveals that loyout plan is 
on an area of 300 acres. 

3. Complaint of the applicant is that respondent no.2 has not obtained the environmental 
clearance in terms of the EIA Notification, 2006 nor it has got the Consent To Establish (CTE) 
and Consent To Operate (CTO). 

4, Applicant has also alleged that respondent no.2 is raising the construction on the area 
30s, Ndal (W earmarked as green and that it is over exploting ground water without proper permision. 

5.Learned Counsel for the applicant during argument has referred to the photographs on page 48 
onwards and has submitted thot respondent no.2 is discharging the efiuents in the nearby 
orea which is creating health hazard to the local residents. She has further submitted that 
representation annexure-C was filed by the applicant to the concerned authorities but no 
action has been taken. in support of her submission, she has also placed reliance upon the mop 
on page no.63. 

6. The OA raises substantial issue relating to compliance of environmental norms, 
7. Issue notice to the respondents for filing their response/reply by way of qffidavit before the 

Tribunal at least one week before the next date of hearing through e-fling. f any respondent 
directly fles the reply without routing it through his advocate, then the sajd respondent wil 
remain virtually present to assist the Tribunal. 

8. The Applicant is directed to serve the respondents and fle offidavit of service at least one week 
before the next date of hearing. 

9. To ascertain the correct factual position at the ground level, we also appoint a joint committee 
comprising of representative of Member Secretary, Central Pollution Control Board (CPCB): RO, 

MoEF&CC, Lucknow and District Magistrate, Ghaziabad. District Magistrate, Ghaziabad will 
act as coordinative agency. 

10. Joint committee will visit the site, ascertain the extent of violation of environmentol norms by 
respondent no.2, f any, and also find out if respondent no.2 has requisite environmental 
clearances and submit the report before the Tribunal within six weeks. 

11. A copy of this order be forwarded to members of the joint committee by email for compliance. 
12. List on 08.08.2025." 
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VD-ESTRONGT/POS-ESTB-UPGWD 

1 

2. 

3 

4. 

5. 

6 

7. 

8. 

9. 

WI74457/2025 

Digitally signed by 
ANUPAM 
SstE03-06-2025 

toYsIo(
Ia)| 

(gu) 
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INSPECTION REPORT OF M/s SMV PROJECTS PVT LTD. (DEVELOPERS OF JAIPURIA SUNRISE GREENS (AN INTEGRATED TOWNSHIP), NH-24, SHAHPUR BAMHETA, BLOCK RAJAPUR, GHAZIABAD ON 23.06.2025 

A physical inspection was conducted to verify the grievances related to Respondent 07- MEMBER SECRETARY, U.P. STATE GROUNDWATER AUTHORITY that the Project proponent/Respondent no. 02 JAIPURIA SUNRISE GREENS (AN INTEGRATED TOWNSHIP), NH-24, SHAHPUR BAMHETA, BLOCK RAJAPUR, GHAZIABAD by the nominated representative of Respondent 07 i.e. the undersigned Nodal officer, District Groundwater Management Council, Ghaziabad on 23.06.2025 in the presence of Mr. Shashank Varshney (General Manager). 
On site verification shows that the above-mentioned project proponent has developed an integrated township with 05 high-rise buildings developed under the heads of various developers as well as individual plots/land, the details of which are as follows 

No. 

1. 

2 

3 

4 

5. 

6. 

S 

No. 

1. 

2. 

LOCATION/ 

3. 

NAME OF 
SOCIETY 

RISE ORGANIC 
HOMES (GH 01) 
DIVYANSH ONYX 

AROCON 
RAINBOW 

THE GOLDEN 
GATE 

RUCHIRA 
SAPPHIRE 
PLOTTED 

DEVELOPMENT 
TOTAL 

LOCATION/ 
NAME OF 
SOCIETY 

RISE ORGANIC 

HOMES (GH 01) 
DIVYANSH ONYX 

TOTAL 

AROCON 
RAINBOW 

UNITS 

960 

605 

304 

1700 

01 

228 

4103 

01 

306 

01 

No. OF 

BORE 

WELLS 

UNITS 
OCCUPIED 

443 

PARTICULARS OF BOREWELLS & RWH PITS PRESENT ARE AS FOLLOWS 

326 

223 

FLOW 

(Y/N) 

70 

127 

250 

1439 

METER 

INSTALLED 

No. OF 
BORE 

WELLS 

01 

01 

01 

01 

01 

01 

06 

BORE WELL 
DIAMETER 

(IN INCHES) 

CURRENT 
WATER 

REQUIREMENT 
(IN KLD) 

300 

220 

150 

50 

86 

170 

976 

PUMP 
CAPACITY 

(IN HP) 

7.5 

10 

10 

TOTAL WATER 
REQUIREMENT 

(IN KLD) 

650 

410 

205 

155 

206 

1150 

2776 

RAIN WATER 

HARVESTING 
PITS 

4 
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4 

5. 

6. 

THE GOLDEN 

GATE 

RUCHIRA 

SAPPHIRE 

PLOTTED 

DEVELOPMENT 

TOTAL 

01 

01 

01 

Pedesh 201002, na 

06 

Gha ziabad, Uttar Pradesh,lndia 

oteudb GPS Mp Comera 

Ghazlabad,Utar Pradesh,india 

78654630, Long T 74599 
D220250333MG9S30 

06 

RISE ORGANIC HOMES (GH 01) 

8 10 

10 

Ghazabad ttar Pdesn 

Noto 

Ghaziabad Utar Pradesh, ndia 

Rate 01002 
o40 

2 

UNDER 

CONSTRUCTION 
13 

36
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Ghaziabad, Uttar Padesh, Inda 

DIVYANSH ONYX 

Ghaziabad, Uttar Pradesh,Ind 
Ghasgad, uLtar 

Ghaziabad, Utar Pradesh, India 

Lat 2%.652326, kang 77N27395 
D&2VZDs0434 PM GMT OS30 
KitClu by GP M 
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Ghazaad Utar radesh India 

Ghazabad Uttan Pradesh, India 

AROCON RAINBOW 

Ghaziabad, Utar Pradesh,tndia 
NH9, Shahput Bamhets, chay bt Una 
Pradesh 201092 India 

28.65O869 ong 4TA10 
D823/202505.06 PM GMI O5 0 

NoteCapturod by GPSMap Camera 
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Ghaziabad, Uttar Pradesh,lndia 
Bsrhuta haziabad, Utar Rn 01002.1 

00O 0816PM GMTo5.30 
Note otueo hy GRSMap Camera 

Ghaziabad Uttar Pradesh, lndia 

THE GOLDEN GATE 

Ghaziabad,Uttar Pradesh,India 
NH 9, SNahpun Bameta, Gha7iabad, 
Rradesh 201002, 1ndL 
Lat 28.650550 Long 478228 
06/23#2025 05:21 PM GMTAO5:30 

Uttat 

39
345



Ghaziabad, Ultar Pradosh,lndia 
Naesn I007, kc 

RUCHIRA SAPPHIRE 

Ghaziabad,Uttar Pradesh, India 
NH9, Shahpue Barghela, Ghaziabad, uttar, 

Pradysh 201002, India 
tat 28652838, Long 77.979561 
06/23/2025 04:45 M GMI+05:30 
Note : Captured t Grs Map Can 

Ghaziabsd,Uttor Pradosh,ndla 
N9 t Bmhea, hatabad, Ob 

Ghaziabad. UttarRradeshAhdia 
NH9 Shathpur Eamheta, Ghaziabd, Uttàr 
Pradesh 20100 ndia 
a 28.6S2903 Long479059 

06/23/2025 04:57 PMGMT 0530 
Note : Captured by GPS Map Camera 
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Ghaziabad, Uttar Pradesh, lndia 
AH9, Shaour Bambsea, GhADd, ttL 
Prodesh 201002, Inda 
t 28640022, Longn A7s35 
DG3/202S 05 PM GMI 05 0 
NoteCepted by GPSMChntt 

PLOTTED DEVELOPMENT 

JAIPURLA GROUP MARKETEO BY : BRICK LANE, DEVELOPERS 

Ghaziabad,Uttar Pradesh,India 
NH9 Shahyur Bannhete, CGhanahad, Uttar 

Pradesh 201002, lndia 
Lut 28.69675 Lor N47622 
O621/20z$ OS,S1 PM GAT 0S 30 
Note Catdby GPS Mp Canera 

Ghazjabad. Uttar Pradesh Inda 

Ghaziabad, Uttar Pradesh, lndia 
Nt9, 5hahur Bamheta, Ghatiabad, Uttur 

Pradesh 201002, Adia 
Lat 296A005e, Long TmA75869 
06/23/2026 0s 48 PM GMI 05: 30 
Note :Cplusd ty GPS Map Cnea 

Ghaziabad,Uttar Pradesh, 
NH9,Shatpur Bamheta, Ghauabad, Uitar 

Lat 29.60N30 

ndia 
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CONCLUSIONS 
The above project is situated in Block Rajapur, which has been identified as Over Exploited/ 
Aloified block in the year 2013 and 2017 as per dynamic ground water resources assessment report of CGWB. 
All the Rain water harvesting structures were directed to be cleaned pre and post monsoon season to ensure proper recharge of rainwater. 
The current and total water requirement (in KLD) has been calculated as per the NBC-2016 guidelines issued by the Ministry of Housing and Urban Affairs which suggests 135 Liters per capita per day (lpcd) as the benchmark for urban water supply, including housing societies for an average of 5 people in an apartment/household. 
The project proponent had applied for Renewal of NOC from Groundwater Department for GW abstraction from 02 borewells on 20.05.25, which was rejected on 01.07.25 by the District Council due to Wrong Category and no recharge plan proposal submission on raised query as the PP has no original NOC that could be Renewed. 
The PP has also been issued Notices for illegal abstraction of GW for a period of 30 days on 
24.06.25 after the inspection on 23.06.25. 
Therefore, as per the above calculation, the PP is believed to be abstracting approximately 976 KLD 
Groundwater illegally. 

NODAL OFFICER, 
DISTRICT GW MANAGEMENT COUNCIL, 

GHAZIABAD. 
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Ground Water Department
(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (B)
[See rule 14(1)]

APPLICATION FOR RENEWAL OF NO-OBJECTION CERTIFICATE FOR SINKING OF WELL FOR ANY
COMMERCIAL OR INDUSTRIAL OR INFRASTRUCTURAL OR BULK USER IN NOTIFIED AND NON-NOTIFIED

AREA
अनापत्ति प्रमाण पत्र के  नवीनीकरण का आवेदन पत्र

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Bill, 2019]

Applicant's Details
आवेदक का विवरण

Type of Applicant
आवेदक का प्रकार Behalf of Firm/Company

Application Number
आवेदन संख्या GZBD0525RIF0256

Name of the Owner
स्वामी का नाम RAJKUMAR  RAMRAKHIYANI

Mobile No.
मोबाइल नंबर 9891581032

Email ID.
ईमेल आईडी shashankvarshney@rediffmail.com

Date of Birth
जन्मतिथि 13/03/1971

Gender
लिंग Male

Nationality
राष्ट्री यता Indian

ID as Address Proof
निवास प्रमाण हेतु आईडी Aadhaar Card

Aadhaar Card Number 3528 1313 7400
Uploaded Aadhaar Card
अपलोड किया गया आधार कार्ड

House No./Flat No./Building No.
मकान सं0/फ़्लैट सं0/भवन सं0

SB 64 FF JAIPURIA SUNRISE PLAZA 12A
AHINSHAKHAND INDRAPURAM

Locality/Village
मुहल्ला/गाँव

City/Town/Post Office
नगर/कस्बा/पोस्ट ऑफिस GHAZIABAD

State
राज्य Uttar Pradesh

District
जनपद GHAZIABAD

Pin Code
पिन कोड 201010

Designation
पद Authorized signatory

Company Name
कं पनी का नाम SMV AGENCIES PVT LTD

Company Address
कं पनी का पता Village: Shahpura, Bamheta

Authorization Letter
प्राधिकार पत्र

Details of Existing Well
विद्यमान कू प का विवरण

District
जनपद Ghaziabad

Block
ब्लॉक RAJAPUR

Plot No./Khasra No.
प्लॉट संख्या/खसरा संख्या 8C

Municipality/Municipal Corporation
नगर पालिक/नगर निगम No

Ward No./Holding No.
वॉर्ड संख्या/होल्डिंग संख्या N/A

Land Details
भूमि का विवरण

Location Coordinates
स्थान निर्देशांक 28°38'59"N 77°28'20"E

Uploaded Google / Toposheet Map
अपलोड किया गया कू प का गूगल / टोपोशीट मैप

Particulars of The Existing Well
विद्यमान कू प का ब्यौरा

Date of Construction/Sinking of Well
कू प की निर्माण तिथि 08/03/2023

Type of Well
कू प का प्रकार Tube Well/Boring

Discharge of Tube Well (cum./hr)
ट्यूबवेल का निर्वहन (cum./hr) 36

Housing Pipe If Any
यदि कोई है No

Strainer Details
स्ट्रेनर का विवरण

Material of Strainer
स्ट्रेनर की सामग्री PVC

Number of Strainer(s)
स्ट्रेनर की संख्या 1

S.No.
क्रम संख्या

Strainer Installed at what Depth from Ground Level (in Meter)
स्ट्रेनर, भू-स्तर से कितनी गहराई पर स्थापित है (मीटर में)

Strainer Installed upto what Depth from Ground Level (in Meter)
स्ट्रेनर, भू-स्तर से कितनी गहराई तक स्थापित है (मीटर में)

Length (In meter)
लंबाई (मीटर में)

Diameter (In millimeter)
व्यास (मिलीमीटर में)

1 54.00 60.00 6.00 300.00
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Approx. Depth of Well (In meter)
कू प की अनुमानित गहराई (मीटर में) 60.00

Whether There has been Any Adverse Report
Regarding Water Quality of the Well?
क्या कू प के  जल की गुणवत्ता के  संबंध में कोई
प्रतिकू ल रिपोर्ट है?

No

Ground Water Level (In meter)
भूजल स्तर (मीटर में) 55.00

Details of Existing Pumping Device विद्यमान पंपिंग उपकरण का विवरण

Type of Pump to be Used
प्रयोग किये जाने वाले पंप का प्रकार Submersible Pump Capacity (In m3/hr)

पंप क्षमता (m3/hr) 36.00

Horse Power (H.P.)
हॉर्स पावर (एच.पी.) 7.50 Length of Suction Pipe (In meter)

सक्शन पाइप की लंबाई (मीटर में) 90.00

Operational Device
परिचालन उपकरण Electric Motor Date of Energization

विद्यु तीकरण तिथि 03/04/2023

Details of Utilization of Well
कू प के  उपयोग का विवरण

Purpose of the Existing Well
विद्यमान कू प का उद्देश्य? Infrastructural Annual Running Hours

वार्षिक उपयोग (घंटे में) 4200.00

Annual Running Days
वार्षिक उपयोग (दिन में) 350

Recharge Required
रिचार्ज आवश्यक है 302400.00 Total Ground water Extraction

कु ल भूजल निकासी 151200.00

Daily Running Hours
दैनिक उपयोग (घंटे में) 12.00

Whether the Water Supplied in Well Area
Through Pipe Water Supply or Not?
क्या क्षेत्र में जल की आपूर्ति पाइप जलापूर्ति के
माध्यम से होती है?

No

Recharge Required
रिचार्ज आवश्यक है 302400.00 Total Ground water Extraction

कु ल भूजल निकासी 151200.00

Whether Rain Water Harvesting Structure has been
Constructed within the Premises?
क्या परिसर में वर्षा जल संचयन संरचना का निर्माण किया गया
है?

No
Any Other Information Which You Would Like
to Furnish
कोई अन्य जानकारी जो आप प्रदान करना चाहते हैं

N/A

Affidavit on non judicial stamp paper of Rs, 10 for installation of appropriate rain water harvesting structure/ measure within a period of one year from Issuing of
NOC Date
एन.ओ.सी तिथि जारी करने से एक वर्ष की अवधि के  भीतर उचित वर्षा जल संचयन संरचना / माप की स्थापना के  लिए रु 10- के  गैर न्यायिक स्टाम्प पेपर

When N.O.C. is not valid at the date of filling the application
जब अनापत्ति प्रमाण पत्र आवेदन भरने की तिथि में मान्य नहीं  है

Date of Expiry of N.O.C 02/05/2025 Date of filling application for renewal 19/05/2025

Any clarification Report NA Reason For Pendency

Affidavit on non judicial stamp paper of Rs, 10 that no alteration/ modification of well against the details submitted at the time of filling up application for grant of
N.O.C. will be done.
10 रुपये के  न्यायिके तर स्टाम्प पेपर पर शपथ पत्र प्रस्तुत करने के  निर्देश दिये जाते हैं जिसपर यह उल्लिखित हो कि अनापत्ति प्रमाणपत्र प्राप्त करने हेतु भरे  गए आवेदन पत्र पर प्रदान
की गई जानकारी के  विरुद्ध आवेदक द्वारा कू प में किसी प्रकार के  बदलाव/परिवर्तन नहीं  किए जाएं गे।।

NOC Issued By:
अनापत्ति प्रमाण पत्र (द्वारा निर्गत)

Central Ground Water Authority / Ground Water Department Uttar Pradesh
के न्द्रीय भूगर्भ जल प्राधिकरण / भूगर्भ जल विभाग उत्तर प्रदेश सरकार Yes

Certificate Number
प्रमाणपत्र संख्या 1772012 Issue Date

निर्गमन तिथि 03/05/2012

Expiry Date
अंतिम तिथि 02/05/2025 Upload Certificate

प्रमाणपत्र अपलोड करें

Does industry come under MSME ?
क्या उद्योग MSME के  अंतर्गत आता है ? No

Application Date
आवेदन तिथि 20/05/2025

Reason for renewal of N.O.C.
एन.ओ.सी. के  नवीनीकरण का कारण validity extension.

Affidavit on non judicial stamp paper of Rs, 10
that no alteration/ modification of well against
the details submitted at the time of filling up
application for grant of N.O.C. will be done

Against Case No

Declaration by the Applicant
आवेदक द्वारा उद् घोषणा

I do hereby declare that the particulars furnished here in above are correct and true . I understand that in case any of the information and particulars is found to be incorrect at any stage of scrutiny and investigation or
thereafter, my application/registration is liable to be rejected/cancelled ..

मैं एतद्द् वारा घोषित करता हूँ कि ऊपर दिये गए विवरण सही व सत्य हैं | मैं जानता हूँ कि यदि जांच पड़ताल के  दौरान किसी भी स्तर पर उपरोक्त विवरण असत्य पाये गए तो मेरा आवेदन/रजिस्ट्री करण अस्वीकृ त/निरस्त किए जाने योग्य होगा”

I Agree/मैं सहमत हूं 
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Ground Water Department
(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (B)
[See rule 14(1)]

APPLICATION FOR RENEWAL OF NO-OBJECTION CERTIFICATE FOR SINKING OF WELL FOR ANY
COMMERCIAL OR INDUSTRIAL OR INFRASTRUCTURAL OR BULK USER IN NOTIFIED AND NON-NOTIFIED

AREA
अनापत्ति प्रमाण पत्र के  नवीनीकरण का आवेदन पत्र

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Bill, 2019]

Applicant's Details
आवेदक का विवरण

Type of Applicant
आवेदक का प्रकार Behalf of Firm/Company

Application Number
आवेदन संख्या GZBD0525RIF0255

Name of the Owner
स्वामी का नाम RAJKUMAR  RAMRAKHIYANI

Mobile No.
मोबाइल नंबर 9891581032

Email ID.
ईमेल आईडी shashankvarshney@rediffmail.com

Date of Birth
जन्मतिथि 13/03/1971

Gender
लिंग Male

Nationality
राष्ट्री यता Indian

ID as Address Proof
निवास प्रमाण हेतु आईडी Aadhaar Card

Aadhaar Card Number 3528-1313-7400
Uploaded Aadhaar Card
अपलोड किया गया आधार कार्ड

House No./Flat No./Building No.
मकान सं0/फ़्लैट सं0/भवन सं0

SB 64 FF JAIPURIA SUNRISE PLAZA 12A
AHINSHAKHAND INDRAPURAM

Locality/Village
मुहल्ला/गाँव

City/Town/Post Office
नगर/कस्बा/पोस्ट ऑफिस GHAZIABAD

State
राज्य Uttar Pradesh

District
जनपद GHAZIABAD

Pin Code
पिन कोड 201010

Designation
पद Authorised Signatory

Company Name
कं पनी का नाम

M/S S M V Agencies Private
Limited

Company Address
कं पनी का पता NH 24, Near village Shahpur Bhamheta, Ghaziabad

Authorization Letter
प्राधिकार पत्र

Details of Existing Well
विद्यमान कू प का विवरण

District
जनपद Ghaziabad

Block
ब्लॉक RAJAPUR

Plot No./Khasra No.
प्लॉट संख्या/खसरा संख्या Jaipuria Sunrise greens

Municipality/Municipal Corporation
नगर पालिक/नगर निगम No

Ward No./Holding No.
वॉर्ड संख्या/होल्डिंग संख्या NH 24 Near Village Shahpur Bamheta

Land Details
भूमि का विवरण

Location Coordinates
स्थान निर्देशांक 28.638611, 77.479444

Uploaded Google / Toposheet Map
अपलोड किया गया कू प का गूगल / टोपोशीट मैप

Particulars of The Existing Well
विद्यमान कू प का ब्यौरा

Date of Construction/Sinking of Well
कू प की निर्माण तिथि 06/04/2022

Type of Well
कू प का प्रकार Tube Well/Boring

Discharge of Tube Well (cum./hr)
ट्यूबवेल का निर्वहन (cum./hr) 36

Housing Pipe If Any
यदि कोई है No

Strainer Details
स्ट्रेनर का विवरण

Material of Strainer
स्ट्रेनर की सामग्री PVC

Number of Strainer(s)
स्ट्रेनर की संख्या 1

S.No.
क्रम संख्या

Strainer Installed at what Depth from Ground Level (in Meter)
स्ट्रेनर, भू-स्तर से कितनी गहराई पर स्थापित है (मीटर में)

Strainer Installed upto what Depth from Ground Level (in Meter)
स्ट्रेनर, भू-स्तर से कितनी गहराई तक स्थापित है (मीटर में)

Length (In meter)
लंबाई (मीटर में)

Diameter (In millimeter)
व्यास (मिलीमीटर में)

1 54.00 60.00 6.00 300.00
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Approx. Depth of Well (In meter)
कू प की अनुमानित गहराई (मीटर में) 92.00

Whether There has been Any Adverse Report
Regarding Water Quality of the Well?
क्या कू प के  जल की गुणवत्ता के  संबंध में कोई
प्रतिकू ल रिपोर्ट है?

No

Ground Water Level (In meter)
भूजल स्तर (मीटर में) 55.00

Details of Existing Pumping Device विद्यमान पंपिंग उपकरण का विवरण

Type of Pump to be Used
प्रयोग किये जाने वाले पंप का प्रकार Submersible Pump Capacity (In m3/hr)

पंप क्षमता (m3/hr) 36.00

Horse Power (H.P.)
हॉर्स पावर (एच.पी.) 7.50 Length of Suction Pipe (In meter)

सक्शन पाइप की लंबाई (मीटर में) 90.00

Operational Device
परिचालन उपकरण Electric Motor Date of Energization

विद्यु तीकरण तिथि 06/04/2022

Details of Utilization of Well
कू प के  उपयोग का विवरण

Purpose of the Existing Well
विद्यमान कू प का उद्देश्य? Infrastructural Annual Running Hours

वार्षिक उपयोग (घंटे में) 2625.00

Annual Running Days
वार्षिक उपयोग (दिन में) 350

Recharge Required
रिचार्ज आवश्यक है 189000.00 Total Ground water Extraction

कु ल भूजल निकासी 94500.00

Daily Running Hours
दैनिक उपयोग (घंटे में) 7.50

Whether the Water Supplied in Well Area
Through Pipe Water Supply or Not?
क्या क्षेत्र में जल की आपूर्ति पाइप जलापूर्ति के
माध्यम से होती है?

No

Recharge Required
रिचार्ज आवश्यक है 189000.00 Total Ground water Extraction

कु ल भूजल निकासी 94500.00

Whether Rain Water Harvesting Structure has been
Constructed within the Premises?
क्या परिसर में वर्षा जल संचयन संरचना का निर्माण किया गया
है?

No
Any Other Information Which You Would Like
to Furnish
कोई अन्य जानकारी जो आप प्रदान करना चाहते हैं

N/A

Affidavit on non judicial stamp paper of Rs, 10 for installation of appropriate rain water harvesting structure/ measure within a period of one year from Issuing of
NOC Date
एन.ओ.सी तिथि जारी करने से एक वर्ष की अवधि के  भीतर उचित वर्षा जल संचयन संरचना / माप की स्थापना के  लिए रु 10- के  गैर न्यायिक स्टाम्प पेपर

When N.O.C. is not valid at the date of filling the application
जब अनापत्ति प्रमाण पत्र आवेदन भरने की तिथि में मान्य नहीं  है

Date of Expiry of N.O.C 02/05/2025 Date of filling application for renewal 19/05/2025

Any clarification Report NA Reason For Pendency

Affidavit on non judicial stamp paper of Rs, 10 that no alteration/ modification of well against the details submitted at the time of filling up application for grant of
N.O.C. will be done.
10 रुपये के  न्यायिके तर स्टाम्प पेपर पर शपथ पत्र प्रस्तुत करने के  निर्देश दिये जाते हैं जिसपर यह उल्लिखित हो कि अनापत्ति प्रमाणपत्र प्राप्त करने हेतु भरे  गए आवेदन पत्र पर प्रदान
की गई जानकारी के  विरुद्ध आवेदक द्वारा कू प में किसी प्रकार के  बदलाव/परिवर्तन नहीं  किए जाएं गे।।

NOC Issued By:
अनापत्ति प्रमाण पत्र (द्वारा निर्गत)

Central Ground Water Authority / Ground Water Department Uttar Pradesh
के न्द्रीय भूगर्भ जल प्राधिकरण / भूगर्भ जल विभाग उत्तर प्रदेश सरकार Yes

Certificate Number
प्रमाणपत्र संख्या 177 Issue Date

निर्गमन तिथि 03/05/2012

Expiry Date
अंतिम तिथि 02/05/2025 Upload Certificate

प्रमाणपत्र अपलोड करें

Does industry come under MSME ?
क्या उद्योग MSME के  अंतर्गत आता है ? No

Application Date
आवेदन तिथि 21/05/2025

Reason for renewal of N.O.C.
एन.ओ.सी. के  नवीनीकरण का कारण For residential and domestic use

Affidavit on non judicial stamp paper of Rs, 10
that no alteration/ modification of well against
the details submitted at the time of filling up
application for grant of N.O.C. will be done

Against Case No

Declaration by the Applicant
आवेदक द्वारा उद् घोषणा

I do hereby declare that the particulars furnished here in above are correct and true . I understand that in case any of the information and particulars is found to be incorrect at any stage of scrutiny and investigation or
thereafter, my application/registration is liable to be rejected/cancelled ..

मैं एतद्द् वारा घोषित करता हूँ कि ऊपर दिये गए विवरण सही व सत्य हैं | मैं जानता हूँ कि यदि जांच पड़ताल के  दौरान किसी भी स्तर पर उपरोक्त विवरण असत्य पाये गए तो मेरा आवेदन/रजिस्ट्री करण अस्वीकृ त/निरस्त किए जाने योग्य होगा”

I Agree/मैं सहमत हूं 
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RAJKUMAR RAMRAKHIYANI, 

/qoGjof�o/ye (yTo3Toio)-2025-26/tHg<HR 

SMV AGENCIES PVT.LTD. 

SB-64, FF JAIPURIA SUNRISE PLAZA 

12A, AHINSAKHAND INDIRAPURAM 

GHAZIABAD-201014, 

MOB- 9891581032 

1 

yofo-18 sjHG 0e feio-2, 

Gha22. 

24/4 

RISE ORGANIC HOMES, GH-01, JAIPURIA SUNRISE GREENS, SHAHPUR BAMHETA, NH-9, fiG 
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RAJKUMAR RAMRAKHIYANI, 

/Houjofao/(e (YH03TO00o)-2026-26/ tHqtR 

SMV AGENCIES PVT.LTD. 

SB-64, FF JAIPURIA SUNRISE PLAZA 
12A, AHINSAKHAND INDIRAPURAM 

GHAZIABAD-201014, 

MOB- 9891581032 

yoso-18 HG e foto 2, 

1. 

faats 246[25 

DIVYANSH ONYX, ARACON RAINBOW, RUCHIRA SAPPHIRE & THE GOLDEN GATE, GH-02, JAIPURIA 

SUNRISE GREENS, SHAHPUR BAMHETA, NH-9, à fajs g.062025 a vetu Atgu à ter airàa à IZ4 

yaii:- 379 /0GIOfo yae/yac(gosioto)-2025-26 iGHqG TR/�ftis 
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RATKDMAR.BAMRAKALYAN), 
SNv.NnENsES..eTLD. 

LRA.AAINSAKHAN3ATNDIRAPVaAM 
S4.EE.AAIPM.&AA. SUNRISE PLAZA, 

nHANABAR..32LDl4.. 
NOG-43)S9(D32 

1. 

2. 

HOvIOfO yec/y(yHO0TOfto)-2025-26 atcrHgE R/Tftis 
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IN THE MATTER OF: 

KISHAN LAL & Anr. 

STATE OF U.P. & Ors. 

VAKALATNAMA 

BEFORE THE NATIONAL GREEN TRIBUNAL 

Gigi. C. George 

PRINCIPAL BENCH AT DELHI 

KNOW ALL to whom these present shall come that I the undersigned Srishti Jaiswal, aged about 33 years D/o Shri 
Mukun Jaiswal working as Nodal Offcer, District Ground Water Management Council, Ghaziabad having Office at 
Vikas Bhawan, Room no. 329, Second floor, 6-A, Rajnagar, Ghaziabad-201002. The above named do hereby appoint 
(herein after called the advocate/s) to be my/our Advocate in the above noted case authorized him: -

Central Government Standing Counsel 
NGT (PB) New Delhi 

OA- 165/2025 

To act, appear and plead in the above-noted case in this Tribunal in which the same may be tried or heard subject to 
payment of fees by State of U.P. To sign, file verify and present pleadings, appeals cross objections or petitions for 
execution review, revision, withdrawal, compromise or other applications/petitions or affidavits or other documents 
as may be deemed necessary or proper for the prosecution of the said case in all its stages. To file and take back 
documents to admit and/or deny the documents of opposite party. To withdraw or compromise the said case or 
submit to arbitration any differences or disputes that may arise touching or in any manner relating to the said case. 
To take execution proceedings. The deposit, draw and receive money AND cheques towards compensation, grant 
receipts thereof and to do all other lawful acts and things which may be necessary to be done for the progress and in 
the course of the prosecution of the said case. And /We the undersigned do hereby agree to ratify and confirm all 
lawful acts done by the Advocate or his substitute authorized by Tribunal in the matter as my/our own acts, as if done 
by mefus to all intents and purposes. And /We undertake that l/we or my /our duly authorized agent would appear 
in the Court on all hearings and will inform the Advocates for appearance when the case is called. The adjournment 
costs whenever ordered by the Court shall be of the Advocate which he shall receive and retain himself. 

VERSUS 

And /we the undersigned do hereby agree that in the event of the whole or part of the fee agreed by me/us to be 
paid in terms of M/o law & Justice OMs/Orders/guidelines, to the Advocate remaining unpaid he shall be entitled to 

withdraw from the prosecution of the said case until the same is paid up. The fee settied is only for the above case 
and above Tribunal. i/We hereby agree that once the fee is paid. I/we will not be entitled for the refund of the same 

unless it is erroneously settled and if the case prolongs for more than 3 years the fee shall be regulated in accordance 
with the guidelines of Mo Law & Justice issued from time to time. 

Accepted subject to the terms of fees prescribed by M/o Law & Justice for cases in NGT. 

Mobile No. 9810625315 

IN WITNESS WHEREOF 1/We do hereunto set my/our hand to these presents the contents of which have been 

understood by me/us on this 2.6.th day ofluly 2025. 

E-Mail: gigicgeorge.adv42@yahoo.in 

Appellant(s) 

Respondent(s) 

Chamber No. 336, Lawyers Block, Saket District Court 

CLIENT 

N 
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